3 MARCH 26, 1982

WRITTEN ANSWERS TO QUESTIONS

Forelgn Agencies Finance Associatien of
Volentary Agencies for Rural Develop-
ment

480 SHRI GHUFRAN AZAM: Will
the Minister of FINANCE be pleased to
-otate which foreign agencies financed
Assoziation of Voluntary  Agencies for
Rural Development and its affiliated
organisation during the last one year and
how much was received by the Associa-
tion of Voluntary Agencies for Rural
Development?

THE MINISTER OF FINANCE (SHRI
PRANAB MUKHERJEE): Government
of India in the Ministry of Home Affnirs
have vide their Notification dated the 17th
PFebruary, 1982 appointed a Commission
of Inquiry to inquire into the working and
activities, including publications, of a
nuomber of organisations including the
Amociation of Voluntary Agencies for
Rural Development (AVARD) and other
organisations closely connected therewith.
The Commission of Inquiry will also
inquire into the sources of funds of the
organisations referred to above.
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Facilitieg at Airports for Safer Remn-
Ing of AIR Services

*483. SHRI BAPUSAHEB PARULE-
KAR: Will the Minister of TOURISM
AND CIVIL AVIATION be pleased to
gtate:

(a) whether it is a fact that most of the
Airports in the country are without ade-
quate facilities for landing, garaging and
other facilities for the safer running of air
services;

(b) if so, what are the details thereof;
and

(c) what steps have been taken to meet
the eltustion?

THE MINISTER OF TOURISM AND
CIVIL AVIATION (SHRI A. P.
SHARMA): (a) No, Sir.

(b) and (¢). Do not arise,

Checking of Tax Evasiiom

»485. DR. A. U. AZMI: Will the
Minister of FINANCE be pleased to state;

(a) whether it is 5 fact that preferring of
false claims on account of depreciation
and development for seeking incometax
rebate are on the increase;





